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PARTITION SECRETARIAT

New Delhi, the 22nd October 1949

No. C.l.(ll)(i)/47.—Mr. Bhagat, Saran Bhatnagar,
Under Secretary, Partition Secretariat was granted leave
on average pay for 15 days with effect f r o m the 3rd October,
1949 to 17th October, 1949 with permission to prefix holi-
days from 29th September to 2nd October, 1949.

No. C.l(11)(ii)/47.—On the expiry of his leave Mr..
Bhagat Saran Bhatnagar, Under Secretary, Partition
Secretariat, resumed charge of his duties on the forenoon
of the 18th October, 1949.

S. JAGANNATHAN, Joint Secy.

MINISTRY OF LAW

New Delhi, the 26th October 1949

No. F.344/48-G.A.—The services of Mr. Kameshwar
Prasad Sinha have been replaced at the disposal of the
Government of Bihar with effect from the afternoon of the
19th October, 1949.

N. C. RAY, Joint Secy.

MINISTRY OF HOME AFFAIRS

New Delhi, the 26th October 1949

No. 74/11/49-Admn.--Mr. R. C. Dutt, I.C.S., Secretary,
Special Recruitment Board and ex-officio Deputy Secre-
tary, Ministry of Home Affairs, was granted leave on aver-
age pay for 22 days with effect from the 3rd October, 1949,
with permission to prefix the holidays on the 29th and
30th September and 1st and 2nd October 1949. He
resumed charge of his duties on the 25th October 1949.

This Ministry's notification of even number dated the
5th October, 1949 is cancelled.

H. J. STOOKS, Dy. Secy.

New Delhi, the 28th October 1949

No. 76/4/49-Admn.—The services of Mr. H. J. Stooks,
Deputy Secretary, Ministry of Home Affairs, have been
placed at the disposal of the Ministry of Food with effect
from the forenoon of the 1st November 1949.

S. B. BAPAT, Joint Secy.

New Delhi, the 28th October 1949

No. 74/13/49-Admn.—Mr. S. L. Mathuria, a provision-
ally permanent Superintendent and officiating Assistant
Secretary in the Ministry of Home Affairs, has been grant-
ed leave on average pay tor one month with effect from
the 3rd October, 1949, with permission to prefix the holi-
days on the 29th and 30th September and 1st and 2nd
October 1949.

KARAM CHAND, Under Secy.

New Delhi, the 29th October 1949

No. 12/76/49-Apptts(AIS).—The following officers
selected under the Emergency Recruitment Scheme have
been appointed to the Indian Administrative Service on
probation with effect from the dates shown against their
names:—

1. Mr. Mohan Mukerji, 15th October 1949.

2. Mr. R. N. Madhok, 15th October 1949.

3. Mr. G. S. Srinivasan, 15th October 1949.

4. Mr. S. K. Gangopadhyay, 15th October 1949.

5. Mr. S. S. Murty, 15th October 1949.

6. Mr. H. Nanjundiah, 15th October 1949.

7. Mr. M. P. Cariapa, 15th October 1949.

8. Mr. Bhupendra Narayan, 15th October 1949.

9. Mr. A. T. Bhanagay, 15th October 1949.

10. Mr. P. C. Alexander, 15th October 1949.

11. Maharaj Kumar Promod Singh of Rajpipla, 15th
October 1949.

12. Mr. Pradyot. Kumar Chakravarti, 15th October
1949.

13. Mr. Anil De, 15th October 1949.

14. Mr. Anil Kumar Datta, 15th October 1949.

15. Mr. Rai Dharambir Thapar, 15th October 1949.

16. Mr. Amar Singh Baghel, 15th October 1949.

17. Mr. Sudhanshu Kumar Bose, 15th October 1949.

18. Mr. R. S. Shukla, 15th October 1949.

19. Mr. Ashim Kumar Roy, 15th October 1949.

20. Mr. Shiba Prosad Mitra, 15th October 1949.

21. Mr. H. K. Tandon, 15th October 1949.

(1535)
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22. Mr. T. A. S. Balakrishnan, 15th October 1949.

23. Mr. K. Srinivasan, 15th October 1949.

24. Mr. C. P. Srivastava, 15th October 1949

25. Dr. B. G. Ghate, 15th October 1949.

26. Mr. B. E. Mandal, 15th October 1949.

27 Mr. H. C. Sharma, 17th October 1949.

28. Mr. C. K.. Eay, 17th October 1949 (Afternoon).

29. Mr. Sundar Lai Khurana, 19th October 1949.

30. Mr. Earn Lai Mehta, 22nd October 1949.

31. Mr. Ayodhya Prakash, 22nd October 1949.

E. C. DUTT, Dy. Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 2ith October 1949

No, F. 186-XPA/49.—Capt. V. A- Iudwai, Kesearch
Officer in the Ministry of External Affairs, has been
appo nted as Press Attache, Legation ot India, Baghdad,
w.th effect from the fore-noon of the 17th September.
1949.

M. A. HUSAIN, Dy. Secy.

New Delhi, the 26th October 1949

No. 400-Pt.—The Governor General is pleased to recog-
nise- provisionally the^pvou***1*01^ oi Mr. Stanley _•&•

JJL&Gary as . ice Consul for the United States oi America
at Madras.

No. 401-Pt.—The Governor General is pleased to recog-
nise provisional the appointment of Mr. Oscar Barros
Co:ntL**S""€bfisul General tor Peru at Calcutta.

O. V. BAMADO&AI, Under Becy.

New Delhi, the 26th October 1949

No. 402-FSP.—Mr. V. M. M. Nair, I.C.S., Senior
Under Secretary in the Ministry of External Affairs, has
been granted leave in India on average pay for one month
and one day and on half average pay for 4 days combined
with leave ex-India for 21 days on half aveiage pay and
Study Leave for nine months, with effect from the 18th
July 1949, with permission to piefix Sunday, the 17th
July 1949, to his leave.

The Ministry of External Affairs Notification No. 294-
EII, dated the 25th August 1949, is hereby cancelled.

New Delhi, the 27th October 1949

No. 403-FSP.—Mr. S. K. Chowdhry, I.F.S., has
been appointed Second Secretary, Legation of India in
Irac, Baghdad with effect from the foienoon of the 17th
September, 1949.

No. 404-ADI.—Me Girija K. Mookerjee has been appo-
inted as a temporary Eesearch Officer in the Ministry of
External Affairs with effect from the forenoon of the 15th
October, 1949.

P. N. KEISHNASWAMY, Dy. Secy.

MINISTRY OF REHABILITATION

New Delhi, the 17th October 1949

No. 2-Admn(A)/75/49.—Mr. Sri Earn Puri relinquished
cha ge of the Office of Executive Engineer in the Ministry
of Eehabilitation with effect from the afternoon of
September 30, 1949.

K. J. GEOEGE, Asstt. Secy.

New Delhi, the 17th October 1949

No. l(84)KF-49.—Mr. N. C. Puri was appointed as
Stnior Officer in Belief Camp Kurukshetra wi^ e£fect
from 1st August, 1949 (F.N). /

M. E. THADANI, ynd e r Secy.

New Delhi, the 27th October %§4S

No. RHG/13(3)/49.—S. Mehtab Singh 'Deputy Director'
of Training, Directorate General of -'Be^fe^^ent and
Employment, Ministry of Labour, is-'' appointed tempo-
rarily as Director of Work Centres in the Ministry of
Eehabilitation with effect from the 1st October, 1949."

J. N. MATHUE, Asstt. Secy.

MINISTRY OF KNANOE
New DelU, the 2Uh October 1949

No. PFG-11-Est.I 47.—Mr'. A.- jG^-©t5s5f"~&almto
Secretary, Ministry of Finance has been granted earned
leave tor 30 days with effect from the 3rd October, 1949
with permission to prefix the closed holidays from the 29th
September to 1st October and Sunday the 2nd October
and affix the closed holiday on the 2nd November 1949 to
the leave.

New t>$My tke %T£h Oetoier 1949
f - _ , *f ^

No. PItW-*gtJ/47.—^^Be"Yeturn from leave, Mr.
B. L. Batra resumed charge of_his -4uties as Deputy .
Secretary, Ministry of finance with effect from the 22nd '
October, 1949.

The services of Mr. E. D. Balvally, Deputy Secretary,
Ministry of Finance have been replaced at the disposal
of tlio Auditor General of India with effect from the 24th
October, 1949 forenoon.

No. PFGr-35-Est.I/47.—On the transfer of his services
to the Hyderabad Government, Mr. K. A. Master, Deputy
Controller of Capital Issues, Ministry of Finance relin-
quished charge of his duties on the 17th October, 1949,
forenoon.

No. PFG-172-Est.I/47.—On return from leave, Mr.
B. S. Chadha resumed charge of his duties as officiating
Superintendent, Ministry of Finance with effect from the
22nd October, 1949.

New Delhi, the 29th October 1949

No. PFG-7-Est.I/47.—On return from leave, Mr. A. N.
Kaul, resumed charge of his duties as Under Secretary,
Ministry of Finance with effect from the 26th October,
1949.

Mr. Ajudhia Nath, officiating Under Secretary, Minist-
ry of Finance has been granted leave on average pay for 2
months with effect from the 28th October, 1949.

C. S. MENON, Dy. Secy.

New Delhi, the 26th October 1949

No. F. 7(47)-F.11/49—In partial modification of Finance
Ministry's Notification No. F.7(46)-F.11/49, dated the
9th August, 1949, Lt.-Col. E. C. G. Chapman, C.I.E.,
O.B.E., E.E. (Eetd.), Master, India Security Press,
Nas;k Eoad, was granted Leave on Average Pay esc-India
for 2 months and 8 days from the 1st August, 1949, to the
8th October, 1949, with permision to prefix Sunday, the
31st July, 1949, and to affix Sunday, the 9th October,
1949, 1o his leave.

2 On return f om leave Lt.-Ool. R. C. G. Chapman,
C.I.E.. O.B.E., R.E.(Eetd.), resumed duty as Master,
India Security Press, Nasik Eoad, with effect from the
forenoon of 10th October, 1949.
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3. Major C. C. Rosher. R.E.fRetd.), Officiating Master,
India Security Tress, Nasik Road, re veiled as Deputy
Master, Cu rency Note Press, with cftt ct from the name
date.

4. Major N. D. Prabhu. Officiating Deputy Muster,
Currency Note Press, reverted as Assisiant Mastei,
Currency Noto Press, with effect from the same date.

H. S. NEGI, l)y. Hec\

MINISTRY OP 1TINAN0E (REVENUE DIVISION)

CUSTOMS ESTABLISHMENTS

New Delhi, the 20th October 1949

No. 71.—Mr. S. C. Satyawadi, Collector of Customs,
Calcutta, was granted leavo on average pay for twenty
three days with effect f om the 2nd September 1949, with
•^crmisaion to affix Sunday, the 25th September, 1949, and
Pujn holidays from 26th September. 1949 to 7th October.
1949.

No. 72.—Mr. E. Rajaram Rao., Collector of Control
Excise, Calcutta, was appointed to officiate as Collector of
OuBtoms, Calcutta, vice Mr. Sntyawadi, in addition to his
own duties as Collector ot Central Excise, with effect from
2nd September, 1949.

INDARJTT STKGH, Dy. Seen

CENTRAL BOARD OF REVENUE

CUSTOMS ESTABLISHMENT

New Delhi, the 29th October 3 949

No. 7l3.—Mr. G. V. Roge, Auditor, Madras Custom
House, has been granted leave on half average pay for
2 months with effect from 30th September, ]949, in exten-
sion of leave sanctioned in Board's notification No. 37-
Customs Establishment, dated the 18th June 1949.

No. 74,--Mr. T. C. Locke, Chief Inspector, Preventive
Service Madras Custom House. has been granted leave on
average pay for 4 months, with effect from 29th September,
1949, preparatory to retirement.

4 Mr. C. Rama Krishna Rao Naidu, an Appraiser of the
Madras Custom House, and lately Customs Liaison
Officer, New Delhi, has, on his reversion to Madras
Custom House, been appointed to officiate ns Chief Inspec-
tor. Preventive Sorvice, in that Custom House, with effect
from 29th September 1949, vice Mr T 0 Locke "ranted

..ve preparatory to retirement, arid until further orders

No. 75.~~Mr. G. L. M. Ilartuctt, a permanent Apprai-
ser and an officiating Principal Appraiser of the Calcutta
Custom House, has, on retu n from leave, been re-uppoint-
ed to officiate as a Principal Appraiser with effect from
21st September ]049 and until further orders, reverting
Mr, C. A. Deefholts as Appraiser from the same date,

P. K. BARDHAN, Under Secy

MINISTRY OP 7XNAN0X (DEFENCE)

New Delhi, the 28th October 1049

No, 12/30/49-EBtt,—In continuation of Gazette Notifica-
ion of evbn No dated the 17th September, 1949, granting
irivilege leave for one month, Shri S. B . Mitra, Assistant
financial Adviser, Ministry of "Finance (Defence) waB
•anted an extension of privilege leave for 9 davs from the
Oth to the 28th Sept-ember, 1949, with permisBiTn to
ffix the closed holidays from the 29th September "!949
> 2nd October, 1949. '

S. JAYASANKAR,
Joint Financial Adviser.

MINISTRY OF COMMERCE

COMMEECIAL ESTABLISHMENTS

New De hi, the 5th November 1949

No. 7-T.O.A.(37)/49.—Shri M. V. Bhatawdeknr officiat-
ing Chief Rosenich Officer in the Office of the Economic
Advisor to the Government of India has been granted
eurned leave for one month with effect from the 17th
October 1049, with permission to prSfix Sunday, the 16th
October, 1949.

No. 7-T.O.A.(38)/49.—Dr, B. G. Ghate, officiating
Deputy Economic Adviser to the Government of India,
was granted earned leave for 15 days with effeot from the
forenoon of the 28th September, 1949.

V. C. TRIVEDI, Dy. Secy.

EXPORT TRADE OONTROT,—ESTABLISHMENT

New Delhi, the 5th November 1949

No. 115-OW(19)/49.—On return from leave, Mr. E. C.
Deefholts re<urmpd charge as officiating Executive Officer
m tho office of the Deputy Chief Controller of Exports,
Calcutta, with effect from the forenoon of the 12th Octo-
ber, 1949.

N. SEN GUPTA, Asstt. Secy.

M-GHCHANT SHIPPING

New Delhi, the 5th November 1949

No. 164-M.I.(29)/49.—Mr. Shiv Charan Das, Assistant
Director of Seamen's Wclfuro, has been appointed to offi-
ciate as Assistant Director General of Shipping in the
Directorate General of Shipping with effect from the 15th
September 1949

ENEMY TRADING

New Delhi, the 5th November 1949

No. 35(4)-MisC(ET)/49.—Mr M. Ahmadullah ba« been
granted earned leave for 32 days with effect from the 15th
October 1949 on the termination of his appointment as
Controller of Enemy Trading, Enemy Firms and Custo-
dian of Enemy Property, Bombay.

H. C. SARIN, Dy. Secy.

TABIFFS

New Delhi, the 5th November 1949

No. 63-T(9)/49.—Mr. A. K. Bancrji, a temporary
Research Officer in tho office of the Fiscftl Commission
was granted earned leave for one day on the 5th August,
19dO, followed by extraordinary leavo on medical grounds
for 58 days from'the 6th August to the 2nd October 1949.

No, 28-T(28)/49.—Mr. M. E. Rehman, Member, Indian
Tariff Board, Bombay, relinquished charge of his post
with effect from the 4th October, 1949, His services
were replaced at the disposal of the Ministry of Finance
(Revenue Division) from the same date.

8. EANGANATHAN, Joint Secy.

IMPORT TRADE CONTROL

New Delhi, the 5th November 1949

No. 7(128)I.T.0./49.—Mr. V Praftash, Licensing Offi.
cer in the office of the Chief Controller of Imports Ne\*
Delhi, has been granted leave on averse pay for MX
weeks with effect from the Brd October, 1949 with permis-
sion to prefix Dusehra holidays from 291h September to
1st Octobf] 1949 nnd Sunday the 2nd October, 1949.

M. A. MULKY, "Under tfeoy.
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ESTABLISHMENT

New Delhi, tho 5t/i November 194!)

No, l-Est,{5)/49.—'Messrs. K. S. Arjunon and Hargundus
have been appointed to officiate us Superintendents in the
Ministry of Commerce with effect from the forenoon of. the
loth Octobor 194«.

U. L. GOSWAMI, Dy, Sooy.

MINISTRY OF FOOD

New Demi, the 26th October 1949

No. 234.—Mr. B. L. Triltha, B.A., Assistant Director
of Movement. Ministry of "Food, was granted ea ned leave
for B days with effect from 12th September, 1949 (forenoon)
with permission to prefix Sunday the 11th September,
1949, to the leave.

On return from leave Mr. Trikhn resumed charge of Hs
duties as Assistant Directo • of Movement with effect
from 15th September, 1049 (forenoon).

New Delhi, the 27th October 1949

No. 235.—Mr. Santosh Kumar, B.Sc, Food Executive
Officer, Ministry of Food, was granted oarned leave for 12
days with effect from 16th August 1949, with permission
to prefix Sunduv the 14th August, and closed holiday on
15th August and suffix Sunday the 28th August, 1949, to
the leave.

On return from leave, Mr, Santosh Kumar resumed
charge of his duties as Food Executive Officer with effect
from 29th August 1949 (forenoon)

No. 236.—The services ol Mr. Amw Singh Baghel,
B Be, Assistant Director of Purchase, Ministry of Food,
were placed at the disposal of the Ministry of Ilome Affairs
with effect from 14th October 1949 (forenoon).

N. 0. MUKERJI, Under Secy.

New Delhi, the 26th October 3949

No. 2085.—On 1ransfej from the office of the Regional
Food Commissioner, Southern liegion, Madras, Mr. A. A.
Nair, B.A., has been appointed as Assistant Director
(Accounts) in the office of the Regional Food foanmis-
sionor. Bombay with effect from the forenoon of the 27th
September, 1949.

No. 2086.—Mr. L, G. Khosla, M.A., Assistant Director
in the office of the Regional Foot) Commissioner, "Weste n
Region, Bombay was granted earned leave for 27 days
with effect from 2nd May, 1949 combined with half pay
leave for 20 days and extraodinary leave for 8 days with
permission to prefix Sunday the 1st May 1949 to the
It nvc.

On the expiry of the leave he resumed duty as Assistant
Director in the wane office with effect from 21st June,
15)40.

Notification No. 207] dated 1st August, 1949 is hereby
cancelled.

Gl.TR BAKJISH SINGH, Asstt. Secy.

MINISTRY OF EDUCATION

New De'hi, the, 27th October 3949

No. F. 39-50/49-D3.—Mr. T. 0. Kemp, B.A., at pre-
sent 3rd Master Lawrence School, Sanawar (Simla [Tills),
is appointed temporarily aq House-Master (Ceniral Service
Class IT) in the pame school with effect from the 1st Aprjl
1940. i ,

L. R. SETHI, Dy/Secy.

New Delhi, the 28th October 1949

No. F.2-4/49-A.3.—Mr. T. S. Krishnamoorthy, a tempo- '
rary Assistant Secretary in this Ministry has been granted
earned leave for 30 days from 8rd October, 1949 to 1st
November 1949 combined with half pay leave forfl days from
2nd November to 4th November 1949 with permission to
prefix the closed holidays from 29th September 1949 to 2n|J
October 1949 and suffix the closed holidays of the 5th and !
6th November 1949.

2. Mr. B. N. BhardwLi), a temporary substantive Supe-
rintendent in this Ministry has been appointed to officiate ,
as Assistant Secretary from 3rd October 1949 vice
Mr. T. S. Krishnamoorthy, granted leave.

•). Mr. Kishan Hingh, a temporary Assistant in this
Ministry has been appointed to officiate as Superintendent
vice Mr. B. N. Bhnrdwaj, promoted as Assistant Secretary,
from the same date.

P. JOTIAPJ, "Under Sec-y

New Delhi, the 28th October 1949

No. F. 2-5/49-A.3.—Dr. A. M. D'Rozario, on his trans-
fer from the post of 2nd Secretary in the Education
Department in the Indian Embassy, Washington has
been appointed to officiate as Deputy Educational'Advi-
ser in this Ministry with effect from 22nd October 1949
(afternoon) mcc Mrs. P. Johari, appointed Under
Secretary.

Mrs. Prema Jbhari officiating Deputy Educational Ad-
viser in this Ministry has been appointed to officiate as
Under Secretary with effect from 22nd October 1949
(aftmuxm) vice Mr. H. K. Tandon transferred to th«
Tndian Administrative Service on 14th October 1949
(nflornoon),

P. N, KIRPAL, Dy. Secy.

ANTHROPOLOGY

New Delhi, the 27/h October 1949

No. F. 6-19/49-A.2.—Dr, B. K. Ghattcrjee, M.Sc.,
D.Sc , is confirmed as an Anthropologist in the Depart-
ment of Anthropology with effect from the 22nd Marofc,
1949.

AlWUjEOLOGy

New Delhi, the 28th. October 1949

No. F. 1-27/49A.2—-Monsieur Raymond linrnier is ap-
pointed as an Honorary Officer on Special Duty in tho
Department of Arehifiology wiLh effect from the forenoon of
26th September 1949. This Ministry Notification No- F.l-
27/49 A.2, dated the 6th October 1949 is hereby cancelled

RAM LAD, Under Secy.

MINISTRY OF AaRIOTJLTinMC'i

New Delhi, the 28th. October 1949

No. F. 1-75/49-Etttt. I Shri Sudarshan L. Mebta ha
been appointed as a temporary Director of Publicity i"1

the Ministry of Agriculture with effect from the forenooi
of the 27ih" July,-1949.

New Delhi, the 29t/i October 1949

No. F. 1-102/49-Estt.I Shri S. V. Joshi, on transfe
from the Ministry of External Affairs is appointed as Deput;
Secretary in tho Ministry of Agriculture with effect fror.
iho forenoon of 25th October 1949.
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W F. 1-103/4,9-Estt.I.—Shn Vas, DHV a temporary Hubs-
tantive Superintendent in the Ministry of Agriculture is
appointed to officiate as mi Assistant Secretary in Oi.it
Ministiy with effect from the forenoon of the 24th October
194tt.

J. J. MA J.HAN, Under Secy

New.i De7/ij, f//r 27*7* October 1949

No. r.43-6/49-Oomm—Shri K. Kunhikannan Nambiar
lias been appointed Secretary, Tndmn Central Arecanut
Committee, with effect from 25th September, 1949.

No. F.l-71/49-Oo.—Dr. T. G. Shirname, Agnculturnl
Marketing Adviser to the Government of India, is granted
leave on average pay for one month and 9 days with effect
ftom 1st November. 1949.

S E. MAINI, Dy Secy

New Delhi, the 29th October 1949

NO. F. 1-16/48-St.—l)r S B. Sen, M A , Pb D
(Tiondon), Deputy Economic and Htaiwtu'iil Adviser m the
Directorate of Economies and Statistics is granted earned
leave for 1o days v\ifcli effect Irom ,')rd October 1949, with
permission to prefix closed holidays fmm 2()th Septembei
1949 to 2nd October 1949, (both dnys inclusive)

W. E. NATU,
Economic und Statistical Ad\iser

mid Deputv Secretarv

MINISTRY OF INDUSTRY AND SUPPLY

New Delhi, the 2&th October 1949

No. 359.—Mr G. C. Das Gupta, a Superintendent in
the Ministry of Indust y and Supply, has been granted
leave on average pay for two months with effect from the
lfiih September, 1949

New Delhi, the 27th October 1949

No. 361.—On appointment as an emergency rocruit to the
Indian Administrative Service, Mr. A K Duttn, Private
Secretary to the Hqn'ble Minister for Industry and Supply,
has been relieved of his duties in that Ministry with effect
from the forenoon of the 15th October, 1949.

New De^i, the 28th October 1949

No. 366.—Mr. J L. Tandon an Assistant in the Minist-
ry of Industry and Supply, was appointed to officiate as
a Superintendent in thfit Ministry with effect from the
25th August 1949, vice Mr M E ' Menon granted leave

On Mr Mcnon's return from leave, on the afternoon of
the 24th September 1949, Mr ,T. L Tandon continued to
offic ate as Superintendent, vice Mr <i C Das Gupta
grunted leave

No. 367.—-Mr M E. Menon, a Superintendent in the
Ministry of Industry nnd Supply, was granted leave on
average pay for one month with effect from the -5th
August, 1949.

New Delhi, the 29f/< October 1949

!flo. 363.—In continuation of the notification of the
Government of India in the Ministry of Industry and
Supply, No 315, dated the 24th August, 1949, Mr. A. J.
Mukarii, a Superintendent in that Ministry, has been
in-anted extension of leave on average pay from the 21st
Odtober to 4th November 1949 with permission to «ffix
the closed holiday on the 5th November and Sunday the
Oth November, 1949

D. 8. BENEGAL, Under Secy.

New De'hi Hie 27th October 1949
No. 380.— M>- V S Paul, officiating Works Manager

i,, \W Mathematical Instrument Office, Calcutta, reverted
as officiating Assistant Works Manager in that office, with
effect fnrn, the &1«lt August 1949 (Afternoon)

STUV PKV SINGE, Under f-c-cy,

New Delhi, the 31st October 1949

No. 362.—Mr. H. S. Vazifdar, an Assistant Tron and
Hteel Controller (Gr IT) in the Oiganisation of the Iron
nnd Steel Controller, CalniHa, was granted earned leave
for 20 days with effect fr >m the flth October 1949, with
permission to profit Sundav, the 25th September and
closed holidays from the 2fitb September to the 7th
October 1949, to hif, lenve.

No. 364.—Mr. V K Mitm Assistant Administrntive
Officer in the Tron and SW1 Controller's Organisation.
Calcutta, was granted earned leave for six days with effect
from the 31st August 1949.

N. E. EEDDY, Under Secy,

New Delhi, the 26th October 1949

No. 356.—Mi S Pedersen of M /s P. L Kmidth and Co
Ltd , Bombav has been appointed to officiate as Honorary
Consulting Engineer (Cement) to the Government of Indi i
in the Directorate General of Industries and Supplies with
effect fiom the forenoon of the 31st August 1949, vice
Mi K B _\fogensen proceeded on leave

Nru De'hi, the 27th October 1949

NO. 357.—Mr N C. Dutt, Assistant Director (Ad-
ministration) in the Direetorafe Genornl of Industries ;»rA
Supplies, New Delhi has been granted privilege leave for
one month nnd ton days with" effect from the 26th
September, 1949 with permission to prefix Sunday the
25th September 1949 and suffix the closed holiday on the
5th November 1949 and Sunday the fith November 1949
to the leave

No. 358.—On tnmsfer from tbe office of the Regional
Commissioner (Disposals), Calcutta, Mr S. C. Murgai, a
Director, has been appointed to officiate in the same aapa-
eily in the Directorate General of Disposals, New Delhi
with effect from the 8th July, 1949.

Ntw Delhi, the 5/7i November 1949

No. 365.—Mr, Chamnn Lai hnq been appointed ti offi-
ciate an, Offieer-in-Obarge Cottage Industries Information
Bureau in the Directorate General of Industries and
Supplies, New Delhi with effect from the foienoon of the
10th August 1949

RUBBER CONTROL

New DeJhi, the 27th October 1949

No. 28(3)-1-6/49.—Mr, V V, Tsaac, Rubber Production
Commissioner, Indian Kubber Board. Kottayam was
granted earned leave for seventeen da\s wilh effect from
Oie 19th September, 1949.

2 On return from leave. Mi 1' V. Isaac relinquished
charge of his pout of Rubber Production Commissioner,
Indian Rubber Boaid, Kottnyam on the afternoon of flth
October, 1949.

K RAM, Dy. Secy

New Delhi, the 2Mh October 1J149

No. 333.—Mr. M E. Kazi'mi, Director in the Office of
the Textile Commissioner, Bombay, is appointed to offi-
ciate as Deputy Textile Commissioner in that Office -with
effect from tho' 25th August, 1949

New Delhi, the 31«f October 1949

No. 368.—Mr B K Knul, I.C.S., Joint Textile Com-
missioner in the Office of the Textile Commissione1.
Bomhav, is granted extensiou of leave on average pay,
for one month with effect from the 19th October, 1949.

S, A. TECKCITAND/VNI, Under Secy
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EUBBKR CONTROL

New Deliu, the 31st October 1949

No. 28(4)1-6/49.—Mr. V. C. Naidu, Secretary, Indian
"Rubber Hoard, Kottuyam, was granted, earned leave for
98 days from 9th May 1949 to 14th August 1949 and leave
on half pay from 15th August 1949 to 17th September
1949 with permission to affix Sunday the 18th September,
1949

P. V. S. SARMA, Asstt. Secy.

Bombay, the 29)ih October 1949

No. BSI-2(78).—Mr. A R. ft. Deshpande, Director m
the Office of the Textile Commissioner, Bombay, resumed
duty on the forenoon of the 12th October, 1949. The un-
expired porti >n of his leave for one day on the 12th Octo-
ber, 1949 is cancelled.

No. BSI-2(89).—Mr. M. R Ka/jmi, Deputy Textile
roramiHsioner in the Office of the Textile Commissioner.
Bombay is grunted earned leave for 27 days with effect
f-om the 24th October, 1949 to the 19th November, 1949
with permission to prefix tho holidays or the 21st and
the 22nd October, 1949 mid Sunday the 23rd October,
1949 and Hufflx- Sunday the 20th November, 1949 to his
leave.

No, B31-2(223).—Mr. B. V. T. Tyengar, Assistant
Director (Grade IT) in the Office of the Textile Commis-
sioner, Bombay in g-anted earned lcfive for 29 days with
effect from the 4th October, 1949 to the lsl November, 1949
with permission to prefix the holidays on the 1st and the
3rd October, 1949 and Sunday the 2nd October, 1949 and
sutfW the holiday on the 2nd November, 1949 to his leave.

No. BSI-2(284).—Mr G. A. Dosai, Assistant Director
(Grade IT) in the office of the Textile Commissioner,
Bombftv, was grunted earned leave for "J davR with effect
from the 12th October, 1949, to the 20th October, 3949
with permission to suffix the holidays on the 21st and fhe
22nd October, 1949 and Sunday the 2£rd October, "949
to his leave.

PREM CHANT), Under Socy

MINISTRY OF RAILWAYS

(Railway Board)

Ncu- Delhi, Hie 'Mh October 1949

No. E49PO8/5/4.—Mr B. B. Matfiur, (officiating
Deputy Traffic Manager, 0. T. Railway is appointed as
Officer on Special Duty, Railway Hoard" with r-ffect front
U)th October, 1949.

Sow De'hi, the 27th October 1949

No. E47RO43.—Capt. R. Srinivaaan, a war-service
candidate, has been appointed as a probationer in the
Transportation (Traffic) and Commercial Department cf
the Superior Revenue Establishment of the Bombay,
Baroda and Central India Railway with effect from 4th
October 1949.

No. E49NO1/1/2 Mr. M. K. Kau1, Deputy Controller
of Stores, Bombay, Baroda and Central India Railway,
officiated an Deputy General Manager, on that railway
from 1st July, 1949 to 25th \ngust, 1949.

New Delhi, the 29th October 1949

No. E49NO1/1/2.—Mr. M. Khalid, officiating District
Controller of Stores Bombay Baroda and Central India
Railway, is appointed to officiate as Deputy Controller of
Stores 'on that railway with effect from 1st July 1949.

G. RAMA RAIT, T)y. Secy.

MINISTRY OF TRANSPORT

New Delhit the 21th October 1949

' No. E-45(12)/49.—Mr. C. N. Raghavendra Rau, Offi-
ciating Assistant Controller of Railway Priorities, Ministry
of Transport, was granted earned leave for 84 daya with
effect from the 11th July 1949.

2. Mr. B. K Dey, Officiating Superintendent, Ministry
of Transport, was appointed to officiate as Assistant Cont-
roller of Railway Priorities for 34 days with effect from
the 11th July 1949 vice Mr. C N. Raghavendra Rau.

H. Mr. K. Balakrishnan, Officiating Assistant-in-charge,
Ministry of Transport, was appointed to officiate as Super-
intendent for 34 days with effect from the 11th July 1949
vice Mr. B. K. Dey.

PORTS

New Df/hi, the 28th October 1949

No. 14-P(59)/49—fihri B. G. Khabade, Registrar to the
Chief Ojmmissioner for Cutch, is appointed to officiate as
Secretary to the Development Commissioner, Kandla
(Cutch) with effect from 1st October 1949.

A. K. MUKHERJEA, Dy. Secy,

MINISTRY OF INFORMATION AND BROAD0ASTTNO

New Delhi, the 2tth October 1949

No. 9(l)-Pub./49—Mr. D, R. Sharma, lately Officer-
in-Oharsje (Library) in the Publications Division,' Minist y
of Information k Broadcasting, was granted leave on
nverage pay for one month and eleven days, with effect
trom <he 5th July 1949, with permission to affix the closed
holiday on the 15th August, 1949 to his leave. At tho
"xpiry of the leavo his services were placed at the dis-
posal of the Director- General, Archeology.

This supe.sedes Information & Broadcasting Ministry
notification of even number dated the 6th September,
1949.

New Delhi, the 2$th October 1949

No. 2(29)-Pub/49.—Mr. Hari Chand Akhtar was appo-
inted Assistant "Rditor in the Publications Division of the
Ministry of Information and Broadcasting, with effect
from the 7th September, 1949 (forenoon), in a temporary
capaoity.

This supersedes the notification of even number dated
the 19th October, 1949.

New Delhi, the 29th October 1949

No, F. 9(7)Pub/49,—Mr. C Modak, Editor (Pamphlets)
Publications Division, was granted 8 days earned leave with
effect from the 21st September 1949 with permission to
i.ffix the closed holidays and Sunday from tho 29th Septem-
ber to 2nd October 1949,

No. 2<68)Pub/49—Mr. A. M. Shaatri, Assistant Editor
(Hindi), Publications Division, Ministry of Information and
Broadcasting, relinquished charge of the post on the after-
noon of the 12th October 1949.

New Delhi, the Slat October 1&49

No. 1/23/49-I.P.—Mr. R. K. Chatterjee, a temporary
Information Officer in the Press Information Bureau, has
been granted earned leave for 27 days with eflect from
October 3, 1949, with permission to prefix the closed
holidays on September 29, 30, and October 1 and
Sunday October 2. and suffix Sunday October 30, 1940
to the leave.

No. F, 2(69)-Pub/49.—Mr. R. L. Mehta, Deputy Direct-
or, Publications Division relinquished charge of the post
on the forenoon of 22nd October 1949.

8. PRASADA, Under Secy,
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New Delhi, the 31sr October 1949

No. 4(66)/40-B.II.—Miss Mchra Masani, Deputy Direc-
tor (General), External Services Division, All India Kudio,
is appointed Director of External Services, All India
Badio, with effect from the 22nd October, 1949.

H. P. KAUL, Under Secy.

MINISTRY OF COMMUNICATIONS

New Delhi, the 31st October 1949

NO. 14-A/22-48.—Mr. J. C. Ghose, Officiating Welfare
Officer, Civil Aviation Training Centre, Allahabad,
relinquished charge of his duties on the afternoon of the
14th October, 1949.

P. K. BOY, Dy. Secy.

POSTS AND TELKGBAPHS

New Delhi, the 24th October 1949

No. SPA.,72-18/49.—Mir. L. J. Sajnani, officiating
Additional Postmaster-Genera], Delhi Circle, is granted f.n
extension of leave on average pay for three weeks with
effect from the 22nd October, 1949.

No. SPA.72-21/49.—Majoi- P. K. S. Chari, officiating
Postmaster-General, U.P. Cirole, is confirmed in Grade I
otf Directors of Postal Services with effect from the 19th
September, 1949.

Thle following officers are confirmed in Grade I I of
Directors of Postal Services with effect from the dates
noted against them:—>

Mr. K. P. Sen, Offg. Director of Postal Services, Grade
I—15th September, 1049.

Mr. N. M. Ghose, Offg, Director of Postal Services, Grade
II—19th September, 1949.

The following officiating Assistant' Postmasters-General
are confirmed in the Senior Time Scale cadre of the
Indian Postal Service, Class I, with effect from the dates1

noted against them:—

Major H. K. Rao—15th September, 1949.

Mr. Madan Kishore—19th September, 1949.

New Delhi, the 2Qth Ootober 1P49

No, SPA.76-5/49.—On the expiry of his leave, Shri
Krishna Prasada, I.C.S., resumed cha ge as Dircctor-
Generul. Posts and Telegraphs, New Delhi on the forenoon
of the 21st October, 1949 relieving Lt.-Col. N. Sherrard
Smith.

No. SPA.213-6/49—This Ministry's Notification No.
SPA.' 218-6/49, dated the 23rd September, 1949, granting
leave to Mr. B, C, De, Asstt. Deputy Director-General
Posts and Telegraphs with effect from the 3rd October,
1949, is cancelled.

K. V, VENKATACHALAM, Dy. Secy.

POSTS AND TELEGiurHs

New Delhi, the 25th Ootober 1949

NOJ STA.91-8/49.—Mr. M. B. Sarangapani, Assistant
Chief Engineer (Telegraphs), Posts and Telegraphs Direc-

torate is appointed to officiate as Director of Telephones,
P. & T. Directorate with effect from the 22nd August
194Q, vice Mr. M. DeLima, granted leave,

Y. K. R. MENON, Secy,

MINISTRY Or WORKS, MINES AND POWER

New Delhi, the 21th October 1949

No. DW1/1479/49.—Mi. Man Singh, Member, Central
Waterpower, Irrigation and Navigation Commission is
granted three months' ltave on average pay with effect
from the 8rd Ootober 1949, with permission to prefix the
closed holidays from the 29th September, 1049 to 1st
October, 1049 and Sunday, the 2nd October, 1949, to the
leare.

No. DW-1/1534/49.—Mr. K, L. Vij, Assistant Di octoi,
Central Waterpower, Irrigation and Navigation Commis-
sion is temporarily appointed as Deputy Director m the
same office with effect from the 11th .February 194U
(forenoon).

No. DW-1/1535/49.—Mr. K. V. Rama lino, Extra
Assistant Directo. in ihe Contra! Waterpower, Irrigation
and Navigation Commission is appointed as Assistant
Director in the same office with effect from the 10th July
1940 (forenoon),

New Delhi, the 28th October 1949

No. DW. 1/675/49.—Mr, B. C. TuJwar is appointed
temporarily us Assistant Director, Central Waterpower,
Irrigation and Navigation Commission, with effect from
the 5th October 1949 (forenoon).

New Delhi, the 29th October 1949

No. EL-I-89(6).—The services of Mr, A. Shankaran,
Junior Project Officer m the Central Klectrioity Com-
mission were placed at the disposal of the Central Water-
power, Irrigation and Navigation Commission, v\ith effect
from the alternoon of the 15th October 1949.

S. NEELAKANTAM, Dy. Secy.

New Delhi, the 2Qth October 1949

No. E3(90).—Mr. R. K. Lakshmanan, Administ. ativo
Officer, Central Public Workb Department, is gi anted
leave on half average pay on medical certificate for «i period
of two months in continuation of the leave granted to him
in this Ministry's Notification No. E3(90), dated the 21st
Juno, 1949.

New Delhi, the 28th October 1949

No. Adm. 2(38)/49.—Mr. K. L. Saxena, officiating
Superintendent, Ministry of Works, Mines and Power, is
granted leave on average pay for 15 days with effect from
the 5th Octobei 1949, with peruiissipn to prefix to Ihe
leave the closed holiday on the 4th, and affix those on the
20th and 21st October. 1949.

No. Adm. 2(39)/49.—Mr. S. P. Sarna, B .Sc , officiating
Superintendent, Ministry of Works, Mines and Power,
was granted earned leave for 15 days from the 3rd October
to the 17th October 1949, with permission to prefix closed
holidays from the 29th September to the 1st October and
Sunday the 2nd October to the leave.

H. C. GUPTA, Dy. Secy.

New Delhlt the 2C>th October T949

No. 3256-WIH/49.—In exorciso of the powers conferred
by paragraph 1 of the Fou.th Schedule to the Delhi and
Ajmer-Merwara Bent Control Act, 1947 (XIX of 1947), the
Central Government is pleased to appoint Mr. K. M Uhatia,
I.S.E., Superintending Engineer, Central Public Works
Department, as Bent Controller far the puiposes of (hi1

said Schedule vice Mr. D. R. Bahl.

N. B. CHATTEUJI, Dy. Secy.

New Delhi, the 28th October 1949

No. EL-I-108(3).—The services of Mr. S. Bhattacharya,
Assistant Engineer, Central Electricity Commission were
terminated with effect from the afternoon of the 12th
August, 1949.

N. P. DUBE, Under Secy.
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MINISTRY OI1 LABOUR

Afew £>«//«, Me 25i?t October 1949

No. Adm.l(l),—Mr. liar Gopal Puri, a Superintendent
in the Ministry o£ Labour, is granted leave on average pay
for ono month and fifteen days with effect from the 'ded
Octobei-, 1949.

No. Adm.l(2).—Mr. K. Veemmghavan, a temporary
Assistant, iu the Ministry odi Lobour is appointed to officiate
as Superintendent iu that Minibtry with effect from the
12th October 1940 vice Mr. Har Uopnl Pun granted leave.

New DeM, thr 'jHth October 1949

No. Adm.l(l).—On the termination u! Lhe peiiod of his
temporary transfer as Coal Mines Welfare Commissioner,
Dhanbud, Mr, S. 0. Aggarwal resumed charge of the Office
of Deputy- Secretary to the Government of India in the
Ministry of Labour on the :20th October 11)49.

No. Adm.l(2).—On reKnquishing charge oi the Office oi
Deputy Secretary to the Government of India in the
Ministry of Labour, Mr. S. Mullick, 1 O.S., resumed
charge of the Ottieor on ttpocitvl Duty in that Ministry witli
effect from the 20th October 1949.

New Delhi, the 2tilh October 1919

No. SS. 101(26)IV.—In pinsunnce ol sub-yection (1) of
section 16 of the Employee-/ Slute Insurance Act, 194H
(XXXIV of 1949), the Cent ml Government is pleased io
appoint Mr. K. K. Rhargavn, M.So , K.I.A., as Actuary (a
Principal Officer) in the Kmnlovees' St ite Insurance Cor-
poration with effect from the 1st October 1949. Ilia term
of office will be for five years and he will be on probation
for one year.

N. M. PATNA1K, Dy, Secy

DIRECTORATE GBNEHAL OF RESETTLEMENT &, EMPLOYMENT

New Delhi, thr, Wtli October 1949

No. RP-37(1).—-In supersession of this Ministry Noti-
fication No. EI'-171(1) dated the 1,'Hh May 1947, the
Government of India is pleased to appoint the following
persons an members of the Employment Advisory Oom-
mittee set up for the Province of Orissa to advise the
Regional Director of Resettlement and Employment, on
all matters 'elating to the resettlement, employment and
tiraiiu'iig of demobilised services personnel, discharged

War Workers and others:--

I. Regional Director of Reset-(.lenient & Employment, ,
Ex-officio Chairman.

2. Additional Secretary, Post-War Planning & Back-
ward 'Welfare.

9. Supe.intending Engineer, Hiralvud Dam Project,

4. Chief Engineer, Electricity, Orissa.

5. Assistant to the Inspector General of Police,

6. Chief Engineer and Secretary, (Roads & Buildings),
P.W.D., Orissa.

7. Additional PosL-Mastei General, Orissa.

8. District Commercial Officer, Khu dha Road, B.K.
Riy.

9. Assistant Collector, Central Excise, Puri.

10, Secretary, Public Service Commission,

II. Assistant Recruiting Officer.

12. Sri Radhanath Rath.—Representing the Orissa States.

13. Vice-Chancellor, TTtkal University.

14. Sub-Regional Employment Officer, Cuttack.

15. Sri Bhairab Gharan Mohanti.—'Representing the
Provincial Legislature.

16. Sri Gadadhur Dutta.—-Representing Hio Provincial
Legislature,

17. Sri \ilamani lioutrn.—Representing the Provincial
legislature

18. Sn K. K. Rathore.—Representing the Employers
Organisation,

19. Sri U. V. Kama Rao.—Representing the Workers'
Organisation.

20. Sreemati Saraia Devi.—Reprosentng the Orisaa
Women's League-j

21, Sri Bhugwiil Ram, Secretary, Orissa Chamber of
Commerce.

22. Principal, Orissa School of Engineering.

•J3. Sri S. K. Benria.—Representative of ex-Hervicemen.

24. Sreemati NiHamani Dovi.—Representing the Women's
Organisation.

25. Assistant Public Relations Officer, Secretary.

No. RA-66(1).—The services of Mr. Har Gopal Puri,
a, permanent Superintendent in the Ministry of Labour
and an officiating Administrative Office,1 in the Directorate
General oJ Resettlement and Employment were replaced
at the disposal of the Ministry of Labour with effect from
the 2lird September 1949.

New Delhi, the 22nd October 1949

No. RA-226(10).—Mr. G. Doniiswumi, Administrative
Officer, Regional Directorate of Resettlement and Employ-
ment, Delhi aud Ajrner-Merwa a, has been granted earned
leave for 6D days with effect from the 1st October, 1949.

Neiv Delhi, the 26th October 1049

No. REA-676.^Mr. H. R. Malhotra, Assistant Sub-
Regional Employment Officer, Sub-Regional Employment
Exchange, Ajmer relinquished charge of his post with
effect from the afternoon of the 30th September, 194U.

BHAGWAN SINGH, Asstt. Secy.

New Delhi, the 19th October 1949

No. BPB-10(9)RPRO.—Jn supersession ol this Ministry
Notification No. RPB-10(9)RPRO, dated the 6th October,
1949, Shri A. K.. Sunwani, Assistant Public Relations
Officer, Nagpur, is appointed to officiate as Regional
Public Relations Office-, C.P. and Borar, Nagpur, with
effect from the afternoon of the .'ird September 1949, vice
Shri M. G. Gavtii relieved for appointment in tho Indian
Police Service.

M. V. NILAKANTA AY YAK, Under Secy.

New Delhi, the 22nd October 1949

No. REA 813.—Mr. S, L. Dang_, Assistant Director
(Admijiistji'tutlipn), D'irec^torato General of Resettlement

,md Employment, Now Delhi was appointed to hold charge
of the duties of the Central Clearing Ilouse Officer, Central
Clearing House, New Delhi, in addition to his own duties
with effect from the 5th October, 1949.

E. U. DAMODARAN, Dy. Secy.

New Delhi, the 25th October 1949

No. B.TA-130.™Mr. H. Whitti'ngham, ex-Assistant
Regional Inspector of Training, East Punjab, Simla is
granted earned leave for 2 months and 2'-\ days with effect
from 16th May, 1949, on the expiry of which his services

under this Ministry are terminated. This supersedes this
Ministry's Notification No. RTA-180, dated the 21st June,
1949.

VTDYA PRAKASH, Asstt. Secy.


